DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Wednesday, 29'" February, 2012/Phalgun 10, 1933 (Saka)

No. 150

Addl. Secretary (UD/MLALAD), Department of Urban Development, GNCT of
Delhi vide his letter dated 14.02.2012 has requested us to provide them the e-mail
addresses of all the seventy Hon’ble MLAs of Delhi Vidhan Sabha to enable them to
forward the sanction orders of approved works through e-mail to each Hon’ble MLA in
respect of the sanctioned works in his/her constituency.

Hon’ble Members are therefore requested to kindly furnish the requisite details in
the following format and send it to the Assembly Secretariat latest by 10™ March, 2012
for onward transmission to the UD department.
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